
I^entral Administrative Tribunal
Principal Bench: New Delhi

OA Nc. 2S53/92

New Deih^, this the 18th day of December 1997

Hon'ble Dr. Jose P. Verghese, Vi ce-Chai rnianf J )
hon b^e Shri S.Biswas,Member (A)

"ulsianT.D.S.Tulsian- s/o Sh. S,
R/o 465/17, ;-andabad.
(By None)

...Applleant

Versus

. Director General of Works,
C.P.W.D. Nirman Bhawan,
New De"!hi.

2. Secretary,
Ministry of Urban Deve1opment,
Nirman Bhawan, New Delhi.

3. Secretary,
Ministry of Personnel, Public Grievances
and Pension (Deptt. of Personnel & TraTnipq-.
New Delhi. '

4. Secretary,
Union Public Serv1ce Commission,
Shahjahan Road,New Delhi.

(By Advocate: Shri P.M. Ramchandani)

C R D t R (ORAL)

Dr. Jose P. Verghese. V1ce-Cha1rman fJl-

Respondents

Noiie appears on behalf of the applicant even

on the second call. This 0.A. ,s, therefore, dismissed

for default.

•> -a"v.C'

(S-rPrsJswa-sT^
Member (A)

naresh

)Dr.Jose p. Verghese)
Vice-Chairman (j)


